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Take-Over of Jute Mills

7355. SHRIMATI JAYANTI PAT-
NAIK : Will the Minister of COM-
MERCE be pleased to state :
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(a) the number of jute mills taken
over by Government in 1980-81, 1981-82
and 1982-83; 4

(b) the names of those jute mills;

(¢) the names of the places where
those jute mills are situated; and

(d) the reasons of taking over those
jute miljs?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
(SHRIMATI RAM DULARI SINHA) :
(a) None, Sir.

(b) to (d) : Do not arise.

Jobs for any Ex-Servicemen by Directorate
of Resettlement

7356 . PROF. NARAIN CHAND
PARASHAR : Will the Minister of
DEFENCE be pleased to state :

fa) whether the Directrate of Re-
settiement Ministry of Defence has pro-
vided jobs to any Ex-servicemen during
the past three years, including the current
financial year 1982-83;

(b) if so, the details thereof for each
category as also the number of persons
registered with the Diractorate category-
wise for each year; and

(¢) whether Government have taken
any steps to provide more jobs to the
Ex-ser vicemen ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI K. P,
SINGH DEO) : (a) Yes, Sir
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(b) The details are given below :

APRIL 15, 1983
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Year No. of ex-servicemen registered No. of ex-servicemen provided
with D G. R employment through D. G. R.
(_"—_""&_'____\ {"'_'——J“ e e Y
Officers JCOS/ORS & Officers JCOS/ORs &
cquivalent equivalent
1980 294 22336 125 3216
1981 459 17658 184 3219
1982 406 *4387 152 735
Jan to
Mar. 83 111 —_ 34 43

*Registration discontinued w. e. f. 1.4.82 as the power to Sponsor was given

to Rajya/Zila Sainik Board.

(c) A Statement iS attached.

Statement

The Government have taken many
steps to promote the re-employment pros-
pects of the ex-servicemen in civil posts/
services and also to encourage them to
set up their own small scale self employ-
ment ventures. These steps may be
enumerated as under :—

(1) Reservation of posts in civil posts/
services in Central Government/
State Governments/Public Sector Un-
dertakings/Nationalised Banks.

(2) Relaxation in upper age limits.

(3) Relaxation in educational qualifi-
cations.

(4) Raising of ecological task force in
hilly arcas of Uttar Pradesh and of
peace keeping force in Bihar consist-
ing exclusively of ex-servicemen.

(5) Grant of sponsoring powers to
Rajya/Zila Sainik Boards.

(6) Exemption of full military pension
below the officer's rank and upto
Rs. 250 p.m. for officers for their
fixation of pay on re-mployment to
attract more and more ex-Service-
men to join civil posts.

(7) Arrangement of service/after service
training programmesS in  various
trades to increase the emplovability
of retiring Service personnel/ex-ser-
men.

(8) Improvement in the terms and condi-
tions of Service in the Defence
Security Corps to attract more and
more  ex-servicemen to join the
Carps.

(9) Institution of monitering SyStem to
oversee the implementation of reser-
vation orders in respect of ex-
Servicemen,

(10) Exemption from payment of fees in
respect of posts advertised by the
UPSC, Staff Selection CommisSion,
Banking Service Recruitment Boards
and Public Sector Undertakings.

(11) Grant of interest subsidy on loans
taken from Nationalised Banks for
setting up small scale industries/self-
employment ventures.

(12) Grant of 597 subsidy of the value of
items of defence origin supplied by
the ex-servicemen jndustrial units to

enable them to compets in the open
market.

(13) Introduction of a new Scheme known
as ‘PEXSEM’ (preparing Ex-Service-
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men for self-employment) to resettie
ex-servicemen in rural areas by
setting up of their own small scale
self-employment ventures.

qIRA AT GHAT 9T aEHA
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frares qgr argaar 894 1 #I aw
T fagr war § oF FE @1 U
e ¥ aafga afrsrfeaf & @ne
wig-wifs aa-va aar T agf=q
e fqareds gorg o oo § 1 39
gagr & axwd a1 afafafgat &1 9
34 ¥ fao wreg #1T ama & &9
faefta @galT Wt @199 2 | WA HY
qIT qATIET A FT AT E

(=) &¥T (3) aT 1976 & a9 1982
(faa3 sriws Iuasy &) F 0T 958
TT A AT 09T AT TERY F ATAT
¥ fegare fro qo axferat 0 e
farafafes & . —

qFE T ATH frrgar< feg

g FI FIHT Tu syfraay
(aTE €947 H) Fl GET
1976 120.78 452
1977 155.G7 479
1978 194.05 395
1979 145.26 242
1980 166.08 160
1981 223.58 196
1982 240.90 233

Yncome Tax Raids on Film Stars

7358. SHRI BHEEKHABHAI: Will
the Minister of FINANCE be pleased to
state :

(a) whether Government are aware
of the *Newstrek’, Bombay dated 18th
February, 1983 wherein a2 news-item has
appeared under the caption ‘“Sequel to
Income Tax raids on Stars’;

(b) the number of raids conducted
against film stars during the year 1982-83;

(¢) the number of parties of Income
Tax Officers; '






